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Title: The Minister of State in the Ministry of Parliamentary Affairs laid a statement regarding Government Business for the week commencing the
2nd March, 2015.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, with your permission, I wish to lay the statement regarding Government Business

during the week commencing Monday, the 2" of March, 2015, which will consist of:-

1. Discussion on Statutory Resolution seeking disapproval of the Citizenship (Amendment) Ordinance, 2015 (No. 1 of 2015) and Consideration
and passing of the Citizenship (Amendment) Bill, 2015.

2. Discussion on Statutory Resolution seeking disapproval of the Mines and Minerals (Development and Regulation) Amendment Ordinance, 2015
(No. 3 of 2015) and Consideration and passing of the Mines and Minerals (Development and Regulation) Amendment Bill, 2015.

3. Discussion on Statutory Resolution seeking disapproval of the Motor Vehicles (Amendment) Ordinance, 2015 (No. 2 of 2015) and
Consideration and passing of the Motor Vehicles (Amendment) Bill, 2015.

4. Discussion on Statutory Resolution seeking disapproval of the Coals Mines (Special Provisions) Second Ordinance, 2014 (No. 7 of 2014) and
Consideration and passing of the Coal Mines (Special Provisions) Bill, 2015,

5. Discussion on Statutory Resolution seeking disapproval of the Insurance Laws (Amendment) Ordinance, 2014 (No. 8 of 2014) and
Consideration and passing of the Insurance Laws (Amendment) Bill, 2015.

6. Discussion on Statutory Resolution seeking disapproval of the Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation
and Resettlement (Amendment) Ordinance, 2014 (No. 9 of 2014) and Consideration and passing of the Right to Fair Compensation and
Transparency in Land Acquisition, Rehabilitation and Resettlement (Amendment) Bill, 2015.

7. Consideration and passing of the Constitution (Scheduled Castes) Orders (Amendment) Bill, 2015, as passed by Rajya Sabha.
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SHRI K. PARASURAMAN (THANJAVUR): Hon. Speaker, Madam, I request the following items may be included in the List of Business for the next
week.

1. Need to declare Thanjavur as a heritage city in view of its religious, cultural and historical importance.

2. Need to set up an AIIMS like institution at Thanjavur to augment poor medical facilities in the district.
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Prof. Ravindera Vishwanath Gaikwad — not present.

SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you very much, Madam Speaker.

The following two items may be included in the list of business for the week commencing from 27 March, 2015:
1. The steep fall in rubber prices and the hardship caused to the rubber farmers in the country.

2. Anomalies in the Employees Provident Fund Pension Scheme adversely affecting lakhs of PF pensioners.
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PROF. SAUGATA ROY (DUM DUM): Thank you, Madam Speaker. I would request that the following items be included in the Government business for
the week commencing the 2" March, 2015:

1. The resignation of Prof. Amartya Sen from the Chancellorship of the Nalanda University due to alleged interference of the Government in
academic autonomy of universities. Prof. Sen is a Noble laureate and a renowned economist and philosopher.

2. The leakage of important Government papers and files from the Petroleum Ministry and also the Coal, Power and Defence Ministries
affecting the security of the country. Several corporates were reported to be involved.



